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Delhi Legislative Assembly Secretariat
BULLETIN (PART-II)

(General information relating to legislative and other matters) -
Thursday 12th February, 2009/ Magh 24, 1930(Saka)

No.12

The following. message addressed to the Hon'ble Speaker, Delhi Vidhan Sabha,
Delhi, was received from Deputy Commission of Police (Central).

"1 have the honour to inform you that Hon'ble Member of Legislative Assembly,

Delhi Shri Kulwant Rana was detained under F.I.R. No. 179/8 dated 17.8.2008 from LP.
Estate, New Delhi."

SIDDHARATH RAO
SECRETARY.



